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(b) if so, the reasons therefor and since when; and

(¢) if not, the norms on which a higher educational institute can obtain the

status of deemed university?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) No, Sir

(by Does not arise.

(¢) The University Grants Commission (UGC) notified the UGC (Institutions
Deemed to be Universities) Regulations, 2010 in the extraordinary Gazette of India
on 26th May, 2010 in order to regulate the process of declaration of institutions as
Deemed to be Universities; preventing institutions of dubious quality from being so
declared; and further to maintain quality of higher education imparted by Institutions
Deemed to be Universities consistent with the ideals of the concept of a university.
The proposals received for Deemed to be University status are examined by the
UGC as per provisions contained in clause 4.0 of the UGC (Institutions Deemed to
be Universities) Regulations, 2010. The details are available on the UGC’s website:

WWW.UZC. ac. 1.
Decline in out of school children

172373, DR. SANJAY SINH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether after 2009 there has been a decline in the number of out of school
children in the age group of 6-14 vears in the country;

(b)y if so, the details thereof especially in Uttar Pradesh and the number of
such children during the last three vears, sex-wise, category-wise, religion-wise and

State-wise;

(¢) whether there is any increase or decrease in the percentage of children of

States and Union Territories,
(d)y if so, the reasons therefor and the reaction of Government thereto; and

(e) the steps taken by Govemment to bring down the number and percentage
of Out of School Children in the country and whether strict implementation of RTE

Act 1s also needed for the same?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITIT
ZUBIN IRANI): (a) and (b) The number of Out of School Children (OoSC) has
declined from 81.5 lakh in 2009 to 60.64 lakh in 2014 as per All India Survey of
OoSC conducted by an independent agency. The State-wise, sex-wise, religion-wise
and category-wise details of OoSCs during 2009 and 2014 are given in Statement-I,
1T and TII respectively (See below).

(¢) and (d) 21 States have witnessed a decline in percentage of OoSC and 13
States have witnessed an increase in percentage of OoSC. State-wise data is given
in Statement-1V (See below).

(e) Under Sarva Shiksha Abhivan (SSA), to enrol and retain children in the
6-14 years age group, steps have been taken inter-alia, to open schools in the
neighbourhood, construct additional class rooms, provide drinking water and toilet
facilities, provide additional teachers, textbooks, uniforms (for all girls and children
belonging to SC, ST and BPL families in Government schools) and provide special
traiming to OoSC to enable them to attend bridge courses for eventual mainstreaming

nto schools.
Statement-I

Number of Out of School Children by gender among children aged 6-13

SL. States 2009 2014
No.
Boys Grirls Boys Grirls

1 2 3 4 5 6

1. Andaman and Nicobar 0 0 550 464
2. Andhra Pradesh 99,215 73,139 56648 51180
3. Arunachal Pradesh 12,035 8,566 3637 2830
4. Assam 102,953 132,030 88234 69579
5. Bihar 614,852 730,845 575979 593744
6. Chandigarh 1,209 766 1090 0
7. Chhattisgarh 39,607 45,759 94712 72360
8. Dadra and Nagar Havel 9 434 330 415
9. Daman and Diu 23 0 210 210

10. Delhi 71,158 52,864 49253 35831
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1 2 3 4 5 6
11. Goa 0 0 0 0
12. Gujarat 95,411 66,944 75044 84264
13. Haryana 52,641 54,564 21246 22633
14. Himachal Pradesh 1,769 6382 2176 0
15. Jammu and Kashmir 7,293 2,398 34877 10591
16.  Jharkhand 92,516 39,679 86241 54185
17. Karnataka 64,156 44,082 65991 56148
18. Kerala 12,108 3.668 19278 13883
19, Lakshadweep 0 0 0 267
20. Madhya Pradesh 171,199 157,493 252563 198389
21. Maharashtra 118,130 89,215 71420 73906
22. Manipur 4715 7.507 3383 3655
23. Meghalaya 6,656 5,999 6424 10813
24, Mizoram 4,049 3.436 778 194
25, Nagaland 3.679 5,015 2073 823
26. Odisha 208,635 226,925 209883 191169
27. Puducherry 136 857 0 285
28. Punjab 838 428 36768 54811
29 Rajasthan 403,524 614,802 250510 351353
30. Sikkim 500 147 535 0
31. Tamil Nadu 31,624 21,251 32301 25228
32, Tripura 5,108 3.326 2346 2172
33 Uttar Pradesh 1,473,704 1,295,408 820691 791594
34, Uttarakhand 27,326 28,899 46165 40629
35 West Bengal 378,319 328,394 255074 84165
Acr Inpra 4,105,097 4,045,521 3166400 2897820
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Statement-IT

Number of Out of School Children by Religion among children aged 6-13

Sl States 2009 2014
No.
© Muslim All Hinda Muslim Christian Others  All
1 2 3 4 5 6 7 8 9
1. Andaman 0 0 1015 0 0 0 1015
& Nicobar
Islands
2. Andhra 9,734 172,354 103077 2187 2564 0 107829
Pradesh
3. Arunachal 357 20,601 0 0 4691 1826 6517
Pradesh
4. Assam 06,012 234983 55031 97206 4035 641 157813
5. Bihar 231,115 1,345,697 916768 246004 6950 0 1169722
6. Chandigarh 0 1.974 1090 0 0 0 1090
7. Chhattisgarh 1,045 85,360 167072 0 0 0 167072
8. Dadra and 0 444 745 0 0 0 745
Nagar
Haveli
9. Daman and 0 23 421 0 0 0 421
Diu
10. Delhi 46,073 124,022 32946 52138 0 0 85084
11. Goa 0 0 0 0 0 0 0
12.  Gujarat 26,285 162,355 137419 21889 0 0 159308
13. Haryana 26,520 107,205 13585 30294 0 0 43879
14. Himachal 0 2,451 2178 0 0 0 2176
Pradesh
15. Jammu and 8,289 9,691 1291 44177 0 0 45458
Kashmir

16. Jharkhand 18,167 132,195 72407 63805 4214 0 140426
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1 2 3 4 5 6 7 8 9
17. Karnataka 6,674 108,237 108432 560 13147 0 122139
18. Kerala 1,314 15,776 20840 9620 2701 0 33161
19. Lakshad- 0 0 0 267 0 0 267

weep
20. Madhya 10,368 328,692 333122 117830 0 0 450952
Pradesh
21. Maharashtra 43,047 207,345 116823 15928 0 12574 145326
22, Manipur 478 12,222 3148 2789 563 536 7037
23. Meghalaya 179 12,655 505 0 14194 2538 17237
24, Mizoram 0 7,485 0 0 583 389 972
25. Nagaland 649 8,693 0 0 2895 0 2896
26. Odisha 5,161 435,560 393764 7287 0 0 401052
27. Puducherry 277 994 285 0 0 0 285
28. Punjab 0 1,267 72538 0 0 19041 01578
29. Rajasthan 38,360 1018326 514439 83487 0 3936 601863
30. Sikkim 2 647 0 0 0 535 535
31. Tamil Nadu 2,458 52,876 52351 1508 3670 0 57529
32. Tripura 611 8,434 2629 0 1590 0 4518
33, Uttar 1,045,496 2,769,111 1054415 557870 0 0 1612285
Pradesh
34, Uttarakhand 35,353 56,225 43498 43296 0 0 86794
35 West 251,719 706,713 180282 158957 0 0 339239
Bengal

At Ivoia 1,875,744 8,150,617 4402414 1557100 62699 42017 06064229




Statement-IT{

Number of Out of School Children by Social Group among childven aged 6-13

S1.No. States 2009 2014
SC ST Other + All SC ST OBC Others All
OBC
1 2 3 4 5 6 7 8 9 10 11
1. Andaman 0 0 0 0 275 0 0 740 1015
and Nicobar
Islands
2. Andhra 54,100 18,158 90,363 172,354 27911 12721 44644 22552 107829
Pradesh
3. Arunachal 35 15,366 4,844 20,601 0 6517 0 0 6517
Pradesh
4, Assam 32,559 22,762 113,650 234,983 5850 10138 16649 125176 157813
5. Bihar 664,710 7.286 442 586 1,345,697 524150 30746 545163 69663 1169722
6. Chandigarh 1,974 0 0 1,974 1090 0 0 0 1090
T Chhattisgarh 15,344 49,294 19,684 85,366 2410 119426 40370 4866 167072
8. Dadra and 0 434 9 444 172 0 573 0 745

Nagar Haveli
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1 2 3 4 5 6 7 8 9 10 11

23. Meghalaya 0 12,346 130 12,655 505 16109 0 623 17237
24, Mizoram 0 7,458 27 1,485 0 972 0 0 972
25. Nagaland 0 6,004 2,041 8,693 0 2896 0 0 2896
26. Odisha 37,167 307,462 85,770 435,560 109987 215994 42145 32927 401052
27. Puducherry 0 0 7 994 0 0 0 285 285
28. Punjab 355 4 %07 1,267 63489 0 13803 14286 91578
29. Rajasthan 220,250 248,374 511,342 1,018,326 129861 133459 260246 78298 601863
30. Sikkim 0 462 183 647 0 535 0 0 535
31 Tamil Nadu 18,643 0 31,775 52,876 41556 1189 10001 4783 57529
32. Tripura 1,517 4,649 1,658 8,434 277 3037 243 961 4518
33. Uttar Pradesh 780,493 16,940 926,183 2,769,111 560531 108833 837671 105250 1612285
34. Uttarakhand 7,288 3,265 10,318 56,225 36611 0 44040 6143 80794
35. West Bengal 258,835 51,656 144,503 706,713 93383 62251 8080 175524 339239

Arr Inpra 2,308,849 1,069,298 2896726 8,150,617 1966027 1007562 2206001 884639 6064229
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Statement-IV
Percentage of Out-gf-School in 2009 and in 2014
31 States 2009 2014 Re-
No. marks
Out of % Out  of %
children children
1 2 3 4 5 6 7
1. Andaman and 0 0 1015 2.12 1
Nicobar Islands
2. Andhra Pradesh 172354 1.41 107829 0.91 1
3.  Arunachal Pradesh 20601 10.61 6517 2.92 1
4. Assam 234983 4.55 157813 2.88 !
5. Bihar 1345697 715 1169722 4.95 1
6. Chandigarh 1974 1.18 1090 0.44 !
7. Chhattisgarh 85366 2.08 167072 375 1
8. Dadra and Nagar 444 1.09 745 1.49 1
Haveli
9. Daman and D 23 0.08 421 1.28 1
10, Gujarat 162355 1.86 159308 1.94 1
11. Haryana 107205 2.69 43879 1.05 1
12. Himachal Pradesh 2451 0.26 2176 0.21 !
13, Jammu and 9691 0.54 45468 2.04 1
Kashmir
14, Tharkhand 132195 2.34 140426 2.02 1
15. Karnataka 108237 1.27 122139 1.49 i
16. Kerala 15776 0.37 33161 0.82 1
17. Lakshadweep 0 0 267 3.67 1
18. Madhya Pradesh 328692 2.62 450052 378 1
19, Maharashtra 207345 1.27 145326 0.51 1
20. Manipur 12222 3.15 7037 1.72 !
21. Meghalaya 12655 3.05 17237 2.9 !
22. Mizoram 7485 471 972 0.6 i)
23. Nagaland 8693 2.44 2896 0.9 l
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1 2 3 4 3 6 7
24. NCT of Dellhi 124022 3 85084 3.15 l
25. Qdisha 435560 7.02 401052 6.1 !
26. Puducherry 993 0.55 285 0.18 d
27. Punjab 1267 0.03 91578 2.28 T
28. Rajasthan 1018326 8.36 601363 5.02 !
29, Sikkim 647 0.67 535 0.58 !
30. Tamil Nadu 52876 0.63 51528 0.66 1
31. Tripura 8434 1.47 4518 0.79 d
32. Uttar Pradesh 2769111 76 1612285 39 1
33. Uttarakhand 56225 3.54 86794 5.07 T
34. West Bengal 706713 525 339239 2.45 !

Goa is the only where there has been no Out of School Child in 2009 and 2014.
Review of Right to Education Act

2374, SHRIMATI AMBIKA SONI:
DR. T. SUBBARAMI REDDY:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether Government proposes to review various provisions in the Right to
Education Act;

(b) if so, the details thereof,

(¢) whether 'no-detention’ clause is under review to make promotion on the basis

of mmnimum performance;
(dy 1if so, the details thereof, and

(e) the other measures proposed to better the performance of elementary education,

especially in Government schools?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN TRANI): (a) to (&) In the 59th meeting of the Central Advisory
Board of Education (CABE), a Sub-Committee was constituted to assess the
implementation of comprehensive and continuous evaluation (CCE) in the context of
‘no detention’ provision in the RTE Act, 2009. The Sub-Committee has submitted
its recommendations. The CABE, in its next meeting, would consider the report and

take a view in the matter.



